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More Powers for Commissioner for
Scheduled Castes and Scheduled
Tribes

1908. SHRI RAM KANWAR
BERWA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Government propose
to vest the Commissioner for Sche-
duled Custes ang Scheduled Tribes
with powers to deal with cases of
alienation of the tribals land, exploi-
tation by money lenders and false re-
cording of loans by cooperatives; and

(b) it so0, the steps Government
.propose to take for effective functione
ing of the Commissioner for Sche-
duled Cuastes and Scheduled Tribes?
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THE MINISTER OF STATE IN T™#
MINISTRY ‘OF HOME - AFFAIRS
(SHRI 8. D. ATIL): (a) No, Sir.

(b) Does not arise.

" Central Industrial Security Force
Manual

1909. SHRI K. T. KOSALRAM: Will
the Minister of HOME AFFAIRS be
pleased to state:

(@) whether the Central Industrial
Security Force has proposed 3 manual
on Industrial Security; and

(b) if not, Government's propo-
sals for such a guide in 19787

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI S. D. ATIL): (a) No, Sir.

" (b) Instructions regarding indus
trial Security are already being acted
on. There is at present no proposal
under Government's consideration fcr
their reformulation.

Participation in All India Sports by
CIS.F.

1910. SHRI XK. OBUL REDDY: Will
the Minister of HOME AFFAIRS tGe
pleased to state:

(a) whether the Central Industrial
Security Force participates in sports
and games at all India level; and

(b) if not, the Government’s pro-
posals for 1978 in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI S. D .PATIL): (a) No, Sir.

(b) The matter is being taken up
with All India Police Sports Control
Board.

Central Industrial Security Force

1911. SHRI NIHAR LASKAR: Will
the Minister of HOME AFFAIRS be
pleased to state whether Government
propose to standardise the organisa-
tion and establishment of Central In-
dustrial Security Force for "each





